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1N THE: CEN1RJJ., ADMlN JS'l'RATIVE 1RIBUNAL~ JOIBl?tR BS.NCH, 

J 0 D H l? U R. 
____ .,__,_ 

Date of .Order s 22 .6.2000. 

O,A, No, 380/1997 

Bansbidbar, aged 49 years, 6./0 Sardar &ingh ji, 

by caste Gurjar, resident of ouarter No.1, Income Tax 

colony, Polo ll, Jcxi·hpur. At present working as Addl. 

comm:.lssioner, :Income 'fax Range-2, Jodhpur. 

••• Applicant 

vs 

1. Union of India, through the Secretary, Ministry of 

Finance, Department of Revenue, Governmant of Dldia, 

New .oelh1. 

2. The Chairman, Gjmtral Board of Direct Taxes, 

New Delhi.. 

••• Respondents 

:aanshidhar, aged 50 years., S/0 Sardar ftingh j 1, 

by caste Gurj ar, resident of ouarter N o.l, Income Tax 
Colcoy, Polo II, Jcxihpur at present posted as Additional 

commiPsioner of Income Tax, Udaipur. 

••• Applicant 

vs 

1. Union of India, through the Secretary, Ministry of 

Finance, Department of R.evenu.e, Governlll!iDt of India, 

New Delh1. 

2 ~ The Chair._n, central Board of Direct Taxes, 

New Delhi.. 
• • • Respondents 

Mr. M.S. Singbvi, counsel for the Applicant. 

Mr. u.s .. Bhargava# counsel for the Respondents. 
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O.As NOS • 3 80/97 & 62/99 

Hon•ole Mr. Justice B.S. R.aikote, Vice Chairman 

Hon • ble Mr. Gc:pal Siingb. Administrative Menber 

,QRD ER ----
(PER. HON • BLS 16. • Ga?AL Si.lNGH) 

Applicant, sanshi Dhar has filed these two applicaticms 

under Section 19 of the Administrative Tribunals Act, 1985, 

challenging his supersession for ad hoc promotion to the post 

of commissiooer of Incooe Tax ( CZI.' for short ) (OA No.38097) 

· and for regular promoticn as CIT (OA No.62/99) • 

2. This controversy has come up before u.s in in OA N o.l59i 
.. 

-v~s Santcsh S.harma vs Unicn of India & Ors., which has sepa· 

· Adm. Member 
( S..S. R.AIKOTE ) 
vice Chairman 

with 
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